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For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 3145 of 2022 

in Comp. App. (AT) 

(Ins) No. __ of 2022 

 

True Blue Finlease Ltd. 

Vs. 

Jagdish Singh Nain 

Resolution Professional HBN Foods Ltd. 

 

Dhruv Gupta 

2.  I.A. No. 3141 of 2022 

in Comp. App. (AT) 

(Ins) No. __ of 2022 

 

Ishu Datwani & Anr. 

Vs. 

Today Homes & Infrastructure Pvt. Ltd. 

 

Ravinder Singh 

3.  I.A. No. 3143 of 2022 

in Comp. App. (AT) 

(Ins) No. __ of 2022 

 

Rambir  

Vs. 

Soni Realtors Pvt. Ltd. & Anr. 

 

Manoj Gupta 

4.  I.A. No. 3139 of 2022 

in Contempt Case 

(AT) No. __ of 2022 

in Comp. App. (AT) 

No. 256 of 2017 
 

UBC Engineers Pvt. Ltd. & Anr. 

Vs. 

R Prasanth 

Anuj Tiwari  

5.  I.A. No. 3151 of 2022 

in Comp. App. (AT) 

(Ins) No. __ of 2022 

 

The General Manager, Eastern Railway & Ors. 

Vs. 

Palogix Infrastructure Pvt. Ltd. 

 

Vijay Joshi  
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